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1 Elektronika Sales Private Limited 18-09-2021 15,18,327 15,18,327   Supplier -            -            -           -         -          -            -            -           

IN THE MATTER OF CORPORATE INSOLVENCY RESOLUTION PROCESS OF TECHNO POWER COMBINES PRIVATE LIMITED
CIN :U29303TN1995PTC032703

Date of commencement of CIRP: 2nd September 2021

LIST OF CREDITORS
Summary as on 3rd October 2021

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2021

List of operational creditors (Other than workmen and employees and Government dues) 
Annexure - 8
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